
Subiect:-Litigation Reforms and effective monitoring of Litigation in Union territory of
"'*--' .,""r"., 

"nd 
Kashmir-Appointment of Offrcer In charge(OlC) Litigation'

GOVERNMENT ORDER NO: - 3272 - JK (LD ) of 2026

DATED:- 05 - 03 - 2026

Sanction is hereby accorded to the appointment of Oflicer's of Health and

Medical Education Department, as mentioned in annexure to this Govemment

Order as offrcer In charge (oti; Litigation for the case-s indicated against each

irJai., contempt petition, if any, pJnding before Hon'ble High Court of J&K

uni r-ualf.i,iC"ntral Administrative Tribunal or any other forum'

Govemment of Jammu and Kashmir

Deoartment of Law, Justice and Parliamentary Affairs
' Civil Secretariat

Srinagar/Jammu
*****

ThetermsandconditionsofappointmentoftheolCshallbegovemedby
the provisions of Go.,remmenr orier No.1673-JK (LD) of 2021 dated

24.03.2021.

By order of Government of Jammu and Kashmir'

No:-LAW-OIC/3/2026

Copy to the:-

sd/-
(Achal Sethi)

Commissioner/Secretary to Government

Dated 05'03'2026

Chief Secretary.
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Learned Advocate Ceneral, J&K
p.in.iouf S..tao.y to Hon'ble Lieutenant Covemor' Raj Bhawan'

ilH;;;&r;. uinlstry of uome Affairs' Government of lndia'
'*"ti.", 

O"*ra,' ,igh Court of J&K and Ladakh' Jammr:/Srinagar'

ffi"tp"l ;t"*ry tJHon'ble Chief Justice' High court of J&K and Ladakh

ii.iift*,fr" S""retary, Health and Medical Education Department

7. Director Litigation, Srinagar/ Jammu'

t. Oirector, Strer-i-Kashmir lnstitute of Medical Sciences

9. Oflicer ln Charge Litigation (OIC)'

t0. Private Secretary to ChiefSe$etary for information of

I I . Private Secretary to Commissioner/Secretary Law'

12. lncharge Website.

13. Govemment Order file'

14. Concemed file.



Annexure to the Government Order No'3 212-JK (LD) of 2026 dated 05'03'2026

orc
Case Title. No.
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igha tNr
Servicesrh a)Heal (HrrectonU ollsothersandulllarKu au1h

4t2024 '7WPn (c)othersandKlI &oerr toryI

Government Medical

ollege and its Associated

h. Abdul Jabbar'
lcer'

OS umamJta

hetan Bandral Versus Union Territory of J&K

Ors. in O.A. No. 953/202

hmad Khan, Under

Secretary Health and Medical
artmentucation

r. Mushtaq A
. Ravinder Singh & Ors Versus U T of J&K

Ors. in O.A No. 117812025

r. Muneer Hussain, Nodal

Officer, SHA' J&K
102612025

Jof &KtoernTtl o11S U rytalHostar spl
oNMC0Cwl'l POrsd )(

9/W

Yasmeen Sheikh. Dy.

Rasool

Personnel

44612025,N


